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CIRCULAR No. HR - 03/2022

In continuation of Circular No. HR-01-2021 dated 02" August,
2021 regarding Rotation policy for probationers during probation period,
with approval of the Competent Authority it has been decided that
employees who have worked in two or more divisions prior to joining
FSSAI are hereby exempted from the Rotation policy.

2 The rest of the contents of the Circular dated 02" August 2021

shall remain unchanged.
Digitally Signed by
Dhananjay Kumar Mehta
Date: 31-08-2022 10:27:22
Reason: Approved
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To, :

- 1. ED(HR)/ED(CS)
2. Advisor(QA)/Advisor(S&S)
3. All Directors/Divisional heads of FSSAI Hars
4. All regional offices and National Food Laboratories.

Copy to:
1. O/o Chairperson/CEQO, FSSAI, New Delhi.
. CTO, FSSAI (Hqg): w.r.t upload on FSSAI website under HR Tab

and e-office portal.



